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MINISTRY OF FOOD PROCESSING INDUSTRIES
NOTIFICATION
New Delhi, the 10th July, 2025

S.0. 3355(E).— The National Meat and Poultry Processing Board, registered under the Societies

Registration Act, 1860 (Reg. No. S/65215/2009), stands dissolved with effect from the afternoon of
21% November, 2024.

[F. No. 4/5/2021-NMPPB]
PREET PAL SINGH, Jt. Secy.
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